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7 BHRL §. A. KADER (Bombay-Ceniral
souih) 1 The recent rains have damaged
some of the stonding crops or grains
which are in the market, and reports are
coming in that at Moga and other places,
huge quamity of grains has been damaged.

I would like to know from Govern-
ment whether the Meteorological Depart-
ment had forecat these rains, and if so,
whether it was sent 1o the proper autho-
rities in order to see that the graing lying
in the open were covered up or were pro-
tected. Our experience of this Depart-
ment iy that their forecast, are generally
«n the wrong side; if they say that rains
will comt. rains will not come. and if
they say that raing will not come. then
rains will come. Mauny of us have seen
the TV pregramme. ard heard the radio
p-ogrammes and seen also the newspapers,
but theie was no forecast about the heavy

“rains that had occurred. If the Meteoro-
logical Department has not forecasy i,
then §s it an inefficient department? Or
have they no implement. to forecast pro-

rerly 7 Government should 109k into this
matter and report 1o the House.
SHR1 D NEN BHATTACHARYYA

(Serampore) : Under rule 377, I want to
draw the altention of Government to ithe
new. ilem which has appea;ed in  the
Hindustan S:andard dated the 15th instant
regurdine tae brealdown of one  power
unit in the DVC. The report savs :
“The second uvnit of the DVC power
vencrating stution her: wem out of
commivsion and the fault is of such
a serious nature that it will not be
nut back into commission within @
fortnight,

acvording 1o sources close
to the plant.  The unit was repaired
onlv on May 10, ... The latest

trouble iy Hkely to have an effect on
the power position in Caleutta, The
erratic supply  has  boen  disrupting
produciion at the DSP  and  Alloy
Steel Plant for ahe past one week.”

1 would also like to mention that in
the munth of April in the stee]l 1dwnship
of the Duorgapur Steel Plant, which s
under the Durgapur Steel Plani, one
Bimal Chaudhury was muidered by some
aangsters,

On the 6th May, again an attack had
been made on a number of employees of
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the Durgapur Steel Plant whe were con--
nected -with the Durgapur Steel Plant Em- -
ployees’ Union. This matter of the mur-
der of Bimal Chaudhury was raised by the -
member from that constituency, Shri K. C.
Halder, but nothing has come out. This.
repeated attack is causing serious damage
to production as well as to the law and!
order situation in the steel township.

Another question—this is the last day -
and tomorrow I will not troyble you with .
any questions. . ..

MR,
waiting,

SPEAKER : There are others .

{Inierraprionys)
MR. SPEAKER : | am not allowing any- -
thing new,

SHRI DINEN
Under what rule?

BHATTACHARYYA :

MR. SPEAKER : This was only ahout
the DVC and the other matter.

tinrerrupiions)
MR. SPEAKER: Kindly sit down.

1247 hrs.

PERSONAIL EXPLANATION
BY MINISTER

THE DEPUTY MINISTER IN THE"
MINISTRY OF EDUCATION AND
SOCIAL. WELFARE AND IN THE

DEPARTMENT OF CULTURE (SHRI
2. P. YADAY): Shri Madhu Limave said
in the course of his speech on Appropria-
tion No. 2 Bill, 1973 on 2Tih April, 1973

that :

“a’g%ﬁm o ‘ﬂ'om%
ofea fx & w=ar ¥ A F o
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qET T FTNELT F AT w7 F
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Since I was not present in the House

at that time, [ rise to refute and contra-
dict the unfounded allegations made by



“55. Marwers under

[Shri D. P. Yadav]. _
Shri Madhu Limaye. 1 regret that Shri
Limaye's statement, to say the least, is
not at all correct. I take this opportunity.
‘to deny the veracity of his allegations.

MATTERS UNDER RULE 377—Contd.

SHRI P. G, MAVALANKAR (Ahmeda-
‘bad): Under rule 377, I wish to invite
the attention of this House, and particu-
larly of the hon, Railway Ministry, to the
very grave and serious difficulties experi-
.enced by the small industrial units pro-
ducing salt at Kharagoda. The matter is
very serious., This situation has been
prought about by the very short wagon
supply for salt this year to Kharagoda as
<compared to last year and the year before.
Unless the wagon supply improves and
clearance takes place, there will be great
hardship caused to producers working
both in the private sector as well as in
the co-operative sector,

The monsoon js fast approaching and it
is feared that if wagon supply is not im-
proved, sizeable stocks of salt are likely
to be washed away causing considerable
loss and inconvenience to the industry and
the people.

If 1 may give some figures, between
January and April, 1971 as many as 5.282
wagons were supplied to this area. Last
year the number of wagons supplied was
4.113, This year, between January and
April, at Kharagoda only 2,144 wagons
were supplied. Therefore, there has been
a shortfall in the supply of wagons to the
extent of 1,969. The point is that if ade-
guate wagons are not supplied within a
week, all the salt will be washed away, 4
lakh tonnes of salt will be washed away
and damage to the extent of Rs. 30 lakhs
or more will be caused,

My last point. This area is the Little

Rann of Kutch in the border area. As
many as 150,000 people are working
there. This is a drought-affected area.

Yesterday the Finance Minister was say-
ing that drought-affected areas weére given
more opportunities, whereas here the people
have come out of employment. 1 want
the Railway Minister, therefore, to see to
it .that wagons are supplied immediately
so that the workers do not suffer and the
drought-affected areas are not put to fur-
ther hardship. :
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The Gujarat Government has also -been
informed of this matter. Since the Gov-
ernment of Gujarat and the Gyvernment
of India are of one and the same party,
why is it that the State Government's in-
sistence has not been accepted by the
Government of India in the Ministry of
Railways and uction taken to improve
situation.
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“PATNA., May 15 Frenzied mobs

clinched at least 11 persons and burnt
alive three others, including two “awad-



